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RAJYA SABHA 

Saturday, the 26th  August,  tcflS/the $th 
Bhadra, 1900 (Saka) 

The House met at eleven of the clock, 
Mr. Chairman in the Chair. 

PAPERS LAID ON THE TABLE 

Report   (1st   March,   1977    to    31st 
March,  1978)  and  Accounts of   the 
Trade Fair Authority of India, New 

Delhi and Related Papers. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND CO-OPERATION 
(SHRI ARIF BEG) : Sir, I beg to lay on 
the Table, under sub-section (1) of section 
619-A of the Companies Act, 1956, a 
copy (in English and Hindi) of the First 
Annual Report and Accounts of the Trade 
Fair Authority of India, New Delhi, for 
the period from March 1, 2977 to March 
31, 1978, together with the Auditors' 
Report on the Accounts and the comments 
of the Comptroller and Auditor-General 
of India thereon IPlaced in Library. See 
No. LT 2687/78] 

Accounts   (I977-78)   °f *he    Rubber 
Board, Kottayam 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND CO-OPERATION 
(SHRI KRISHNA KUMAR GOYAL) : 
Sir, I beg to lay on the Table, a copy (in 
English and Hindi) of the Annual 
Accounts of the Rubber Board, Kottayam, 
for the year 1976-77, and the Audit Report 
thereon. [Placed in   Library.    See   No.   
LT—2707/78] 

CALLING   ATTENTION       TO       A 
MATTER   OF   URGENT       PUBLIC 

IMPORTANCE 

Differentiation being made in regard to 
payment of subsidy on Rice and Wheat 

supplied to Consumers through the 
Public Distribution System 

SHRI V. B. RAJU (Andhra Pra-deshl : 
Sir, 1 beg to call the attention of the 
Minister of Agriculture and Irrigation to 
the differentiation being made in regard to 
the payment of subsidy on rice and wheat 
supplied to the consumers through the 
public distribution system. 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA) : Mr. Chairman, Sir, 
the subsidy per quintal both in the case of 
wheat and rice arises out of the difference 
between the economic cost of the grain to 
the Corporation and its issue price. The 
economic cost consists of procurement 
price and other procurement incidentals as 
well as distribution charges of the Food 
Corporation of India. The procurement 
price both in the case of wheat and rice is 
based on the same principles. The 
distribution charges also are the same both 
in case of wheat and rice. The issue prices 
are determined by Government by taking 
into account the ability of the cons\imeTS 
to pay, the impact on the over all price 
level as well as the prevailing open market 
prices. The position in regard to estimated 
subsidy on wheat and rice for 1978-79  is  
as follows  :— 

The economic cost of wheat works out 
to Rs. 148-39 paise while the issue price is 
Rs. 125/- per quintal. This difference of 
Rs. 23 -39 paise is ve-inibursed to the 
Food Corporation of India byway of 
subsidy. In the case of rice, the economic 
cost works out to Rs. 156-04 paise per 
quintal while the issue price is Rs. 156/- 
per quintal. The difference of ' paise per 
quintal is also re-imbursed to the Food 
Corporation of India by way of subsidy. 

The bulk of the public distribution is in 
wheat and most of it is distributed in the 
non-wheat producing areas. As such, the 
benefits of the subsidy on wheat go 
maiply to the consumers in the non-wheat 
producing areas. While in the case of 
wheat the consumer issue price for public 
distribution system is only marginally 
cheaper than the open market price, in the 
case of rice, the issue prices are 
substantially lower than the open market 
prices. 

From what has been stated above, it 
would be seen that there is no discrimina-
tion either against rice eaters or rice 
producing States vis-a-vis wheat. 

SHRI V. B. RAJU : Sir, the Minister's 
statement is self-contradictory. There is a 
glaring discrimination in the payment of 
subsidy in respect of food-grains 
distributed through the Feed Corporation 
of India. In the last three years, from 
1975—78, on wheat distribution-—that is, 
to the wheat consumers— a subsidy of Rs. 
512 crores has been paid. I request the 
Minister to take note of this-—a subsidy of 
Rs. 512 crores has been paid to the wheat 
consumers. Sir, what has happened during 
the same period of 
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[Shri V.B. Raja] three  years   ?    Four  crores  
of    rupees, have been squeezed from the rice 
consumers, that   is a draw-back   has   been 
made     from       the    rice    consumers. That      
is,    while      the    wheat      consumer is given 
wheat at a subsidised price—I will give further      
details—the rice consumer has been   charged   
more than  the  economic  price.    Sir, what  is 
the  rationale   behind  it   ?   Does     the 
Minister or the Government think that a rice    
consumer    is economically    better placed than 
a wheat consumer ?   What is the policy of the 
Government in this respect ?    I am not 
blaming this Government alone.   Even the  
earlier  Government had done the same thing 
because no voice had been raised at that time. 
Sir, this is a glaring discrimination, if I may  put 
it,  a  differentiation,  and     I requested the  
Prime  Minister   also    to intervene and check 
it.   Sir, the Minister has already said as to what 
is the economic price of - wheat, that is, the   
procurement price and incidentals all put to-
gether, because  the foodgrains  are  distributed   
by   the   Food   Corporation   of India and the 
Food Corporation of India works out the 
economic price.    As the hon.   Minister   has   
said,   the   economic price of wheat is Rs. 148-
39 per quintal. Now, what is the economic price 
of rice ? That is Rs. 156-04 ; that    is to    say, 
there is a difference of only Rs. 8 in the 
economic price   between   wheat      and rice.   
That means, rice is Rs. 8 costlier than the wheat 
as far as the Food Corporation of India is 
concerned. Sir, the Food Corporation works on 
commercial lines.   What is the issue price  ?    
Wheat is given at Rs,  125 per quintal, that is, at  
Rs.   23-39  *ess   than   tne   economic price.   
The  hon.   Minister   will kindly recall—
probably   he   has   not   taken   a note of it—he 
increased the wheat procurement   price   by   
Rs.   2 • 50 recently. I  think the  Government 
may have  to subsidise that   also.    If it comes 
to that, then  the  subsidy  will come   to  Rs. 26 
for   every   quintal   of wheat distributed. What 
is the position of rice ?  As I said, the 
procurement price, that is, the economic   price   
of  Rice was   Rs.   156-04. Probably, the  
Minister is not aware  of the latest position.    I  
have  got corre3-p ondence  with  the Prime 
Minister  and the Prime Minister's letter says: 
"It is Rs.  156-71  p."    The Minister has said 
that 4 paiss subsidy is being given.No, actually 
67 paise more is taken from  the rice    
consumer.    I    would request the Minister to 
check up the latest position. Probably,  the 
Ministry  must not   have correctly informed 
him. If I  am wrong, I need to be corrected.    
Sir, this is   the Council for  States and we 
should  take care of the interests of the States 
and the people residing in the States, and not 
the people   residing   in   Delhi.   While     the 
Government gives a subsidy of Rs.   a6, 

that is, 26 paise for every kilo of wheat 
distributed,  the  Government takes back from 
the rice consumer 67 paise.   Is it justice  ?     
But    the  Minister is trying to make some 
discrimination here.    Again he has 
committed a mistake.   He   says that it is 
being  distributed to the wheat consuming 
population in the rice    consuming States.   
What a fun ?   Is it the policy of the 
Government that the rice consuming  States  
should switch  on  to wheat ?   What is  the  
policy   ? 

Sir, what is the total production of rice 
and wheat in the country ? The rice 
production is in the order of nearly 43 
million tonnes : wheat production was only 
22 million tonnes. This country is a rice 
consuming country. Certain parts like West 
Bengal, Northeastern States, the Southern 
States and also the Kashmir Valley are all 
rice consuming. When this is the proportion 
between rice and wheat production, d;>es 
the Government feel that wheat should 
replace rice? 
Then there is  another  discrimination. The 
Government is   procuring two-thirds of wheat 
and one-third of rice. Now, Sir, while the   
procurement of   rice was two million tonnes 
the procurement of wheat was five million 
tonnes.   The proportion is   1:2.   That   is,   
wheat   is   procured more while the wheat 
production is less and rice is procured less 
while the rice production is high.    That is to 
say   they are asking the rice-eating population 
to go to the open market.   While the wheat-
consuming population is protected by the 
public distribution system, by procuring less  
rice  and   by  keeping its  cost very high, it is 
making the rice-eating population to go to the 
open market. 
Sir, as  I  said,  a subsidy of Rs.  512 crores 
has  been  paid in  the last three years.   This 
subsidy  has   been   paid  in regard to wheat.   
Was it brought to the notice  of the House?     
Did  the  House know about it   ?    The  Chief 
Ministers of the five Southern States and even 
the Chief Minister   of West  Bengal     have 
mentioned this matter to the Government of 
India.    But the same   ensure answer is given 
by the  Government  of India that there is no 
discrimination. What does it mean? Are my 
figures wrong? Let me be convinced.    Does 
the   Minister say that we should not consume  
rice   and   go  for wheat ?    What will happen 
to the agricultural  economy  there   ?     I   
tried   to enquire   why   this   has   happened,   
this discrimination,   this   disparity   and   this 
differentiation.    When rice was in short 
supply in the   country, when there was a great   
demand  for   rice,   when   we   had to  import 
rice  and when  the     import price was very 
high, we could understand it.   But now rice is 
plenty.   It is a pool rate.    It is  a  weighted     
average.   The figures I gave and the figures 
given by the 
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hon. M.nister are weighted average figares. 
Tasre is no import now. In fact, the Chief 
Minister of Andhra Pradesh has asked for 
rice to be exported. The economy is 
undergoing a rapid change because of 
development but we a-e nill clinging to the 
old policies. And who determines the prices 
? The Agricultural Prices Commission. 
What is that Grnnission ? How many mem-
b:-i as there ? A single member and not 
every full-time. Sir, I would not take the 
time of the House. I have placed all the facts 
which are in my possession before the 
House and before the hon. Miiister. This 
discrimination and this differentiation has to 
be rectified. I am not bringing in the 
question of procurement p-ice here. I do not 
want to mix it up. I am speaking purely for 
the consumer. Is it the intention of the 
Minister and also the Government to destroy 
the public distribution system ? It appears to 
be so when we look at the policy in regard to 
textiles, sugar, cement and so on. Sir, the 
dual pricing policy has come to stay in this 
country and the C301 >Tlists believe in it. If 
we want to make the goods available to raise 
the standard of living of the poorer sections 
of the society, then, we must make available 
the enentia!s of life within the economic 
price, below the production co3t. To make 
up the wheat the free market is there for the 
rich people to pay more so that the resources 
of the rich may be transferred to the poor. 
Die3 the Minister think that the rice-
consuming population ;s rich and that 
therefore, its resources should be transferred 
to the others ? Let him not commit +h" 
mistake. I will be very happy if the Miiister 
gives a serious consideration to it and call a 
meeting of Members of Parliament who 
come from the rice-consuming States, 
discuss with them and thrash   out  the  
matter. 

SHRI SURJIT SINGH BARNALA : 
Sir, there are many hon. Members. W)uld 
it not be proper if all the hon. Menders 
speak fi>st and then I reply  ? 

MR. CHAIRMAN : You can reply io 
them individually. 

SHRI SURJIT SINGH BARNALA : Sir, 
the hon. Member has raised many points 
for consideration. One of the main 
objections raised by him is that the 
Government is trying to force wheat on the 
rice-eating population, that, probably, the 
intention appears to be to benefit the 
consumers of wheat and that, therefore, 
some subsidy is being given. To some 
extent, this is true. Subsidy is being given 
for the benefit of the consumers. As I had 
said in my statement. Subsidy is entirely 
being given for wheat. 

This subsidy is being given for the benefit 
of the consumers of wheat. In what areas 
this wheat is consumed ? I will give some 
fact. From this it will become very clear 
to the hon. Member that this 
apprehensions are probably wrong. This 
subsidy is going to the areas where it is 
very much needed. Kindly see the wheat 
consumed or the off-take of wheat from 
the Central pool by the various States. The 
hon. Member may note it down. 

lakh tonnes 
wheat 

Maharashtra .        .           6-68 

West Bengal .        . .          ta-oo 

Orissa         . .        . .           1*70 

Tamil Nadu .       .          4.51 

Gujarat      . . 2" 18 

Andhra Pradesh .            1-58 

Karnataka .          . .         2-65 

Kerala       . . o- 80 

This is the wheat consumed in these areas 
from the public distribution system. Now 
about the subsidy, what amount of subsidy 
goes to them. The hon. Member had 
mentioned that about Rs. 500 crores have 
been given in three years as subsidy for 
wheat. I would mention the figures only 
for one year, for 1977-78, what amount of 
subsidy has been given on this to these 
States. 

Maharashtra, consumer of wheat, has 
gained a subsidy of Rs. 16.94 crores. 
West Bengal has received i subsidy 
benefit of Rs. 30.43 crores. Orissa Rs.4> 
31 crores, Tamil Nadu Rs. 11 .43 crores, 
Andhra Pradesh Rs. 4 erores, Kerala Rs. 2 
crores and 3 thousands, Karnataka Rs. 
6.72 crores and Gujarat Rs. 5 .53 crores. I 
am mentioning only these States only. 
This comes to Rs. 81 .39 crores out of a 
total subsidy of Rs. 136 crores during the 
year 1977-78. This means 60 per cent of 
the total subsidy goes to these wheat-
consuming States. Now from this it can be 
calculated for whose benefit the subsidy is 
being given and my hon. friend will be 
belied on these facts that it if being given 
for the consumers in these area. Sir, very 
little wheat from the public distribution 
system is consumed by the surplus States. 
For example, Haryana, Punjab and 
Western U. P. take very little wheat from 
the public distribution system. So, they do 
not benefit from this subs'dy. Wheat is 
mainly given to the deficit States for 
meeting their demands. There the States 
will benefit from this. 
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SHRI V. B. RAJU : Sir, the Minister has 
entirely and completely twisted all my 
arguments. I never asked for the States. I 
asked for the rice consumer and he is 
entirely misleading the House by saying that 
such and such State gets so much subsidy. 
Who asked him to give those figures ? 
(interruptions) I asked for the rice 
consumers and not for the States. The 
Minister admits that nothing has been given   
to     the   rice   consumer. 

SHRI SURJIT SINGH BARNALA : I 
mention these States only because these 
States are mainly rice-consuming States. I. 
was. mentioning these States because these 
are the rice consuming people who are 
being given subsidy to the extent of 60 per 
cent. ; all this subsidy goes to these  rice-
consuming States. Mostly these are the 
people who take foodgrains from the'public 
distribution system. As the poorer sections 
of the people take th'»ir foodgrains mostly 
through the public distribution system, so 
this subsidy goes to the poor people of the 
rice-eating States, to the rice eating 
population. This   is my point. 

SHRI V. B. RAJU : Let us take the hon. 
Minister to Karnataka and Andhra Pradesh. 
Sir, you are also from that area. Let us not 
go by wrong information. I am not 
bringing in politics or regionalism into it, I 
am only making a factual statement. You 
please check it up after you go to the office 
whether the subsidy of Rs. 512 crores on 
wheat has been paid or not. I have got a 
record with me. Secondly, you should also 
check up whether you had charged back 
more than Rs. 3 "88 crores or Rs. 4 crores 
in these three years, squeezed back from 
the rice-consuming population. 

SHRI SURJIT SINGH BARNALA : 
Sir, I have given the facts. I have not 
twisted any facts. I have given facts for 
every State. 

MR. CHAIRMAN : This is not a 
controversial question. This is clarifica-
tion only. 

SHRI SURJIT SINGH BARNALA : I 
would only submit that politics should 
never come in where food is concerned, 
where agriculture is concerned. I have 
been saying so. I have mentioned these 
facts to the House that this is the off-take 
of wheat by the various rice-consuming 
States from the public distribution system 
and this is the amount of subsidy that has 
gone to the rice-eating population, the 
benefit that has been given to the rice-
eating population out of the wheat 
subsidy. Those are the facts and figures 
given by me and they are correct. 

MR. CHAIRMAN : Shri Ramamurti—.-
not there.    Shri Ranga—not there, Shri 
V.V. Swaminathan—not there. Shri   Deb 
Burman. 

SHRI NARASINGHA PRASAD 
NANDA (ORISSA) : Sir, I also come 
from Orissa.    I am a rice-consumer. 

SHRI BIR CHANDRA DEB BURMAN 
(Tripura)   :      Mr. Chairman,    Sir, the 
Minister has made a confusion between the 
rice-eating States and the rice-eating 
population.    In rice-eating States, there are 
many wheat-eating people.    So the wheat 
subsidy that has been    given   to those who 
take wheat will go to   them. The main 
question is w'hether the rice-eating 
population, the people who take rice as 
their main food, are benefited by the 
subsidy that is given.    The Minister has 
said that in rice-eating States, this amount 
of subsidy has been given.    So ' it 
invariably goes in favour of the rice-eating   
people.    This   is    hot     correct. That is 
the contradiction.    In the riee-eating  
States,  there  are many    wheat-eating 
people. So that subsidy will go in favour of  
those who take wheat as  their main food. 
So the main question remains so far as the. 
rice-eating population in  those rice-eating 
States is concerned, whether they get the 
benefit of this subsidy or not, whether  the  
subsidy  goes in favour  of the  rice-eating 
population  or    not.    A discrimination  
has been   made  between the rice-eating 
population and the wheat-eating   
population.      This      distinction between 
the rice-eating States and   the rice-eating 
population is something which has puzzled 
the hon. Minister.    He wants to confuse 
the rice-eating States with rice-eating 
population.    In rice-eating States, there are 
wheat-eating people as well as. rice-eating 
people.    Whereas    the  rice-eating people 
are numerous, they are poor. So in the rice-
eating States, this subsidy that has been 
given for wheat   does not go in favour of 
the rice-eating people who are poor.    So 1 
want   to know whether the the Minister 
wants to do this discrimination and give 
subsidy not taking into consideration how 
much rice-eating population there  is in  
each  rice-eating  State  and whether they 
are benefited by the wheat subsidy     that    
has    been      given      to them.    My 
submission  is  that  the  rice-eatin   
population is the sufferer; they are poor and 
they are not getting this  benefit and the 
wheat-eating population in those States is 
getting the benefit and is going to be 
benefited by this subsidy.    I   want the 
Minister to do away with this disctinc-tion 
between the rice-eating people, and wheat-
eating   people   in   the   rice-eating States 
and the wheat-eating States. 
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SHRI SURJIT SINGH BARNALA : 
Sir, as I mentioned in my Statement, the 
economic cost of wheal comes to Rs. 148 
39 per quintal and the economic cost of 
rice coniis to Rs. 166.04. per quintal. The 
op:n market prices, so far as wheat is 
concerned, are much below Rs. 148. Even 
in the lean periods, they prevail at about 
Rs. 130 or Rs. 135/-. This is the open 
market price of wheat. 

So tiking that into consideration we had 
to keep it low for prividing it to the 
general population as Rs. 125. But in the 
ca^e of rice the prevailing price is much 
above this namely, Rs. 156. Normally 
even in lean period they range between 
Rs. 165 to Rs. 190 per quintal. That is 
why we could not lower this price further 
than Rs. 156 because that would create 
diffi;ulties in the market. 

SHRI N.P. CHENGALRAYA NAIDU 
(Andhra Pradesh) : I do not agree with 
Mr. V.B. Raju criticising the agricultural 
policy because charity begins at home. Sir, 
the Agriculture Minister comes from a 
wheat-growing area. So how can we find 
fault with him ? Only three days back I 
have told that all the agriculturists are 
treated as bonded labour. Sir, you know 
that the Government have ordered the 
release of bonded labour all over the 
country. But the agriculturists who are 
another form of bonded labour. 
Whatsoever we may produce the controls 
come in and whenever I want to sell my 
produce the controls again come in. 
Movement of commodities is not allowed. 
Our master, the Agriculture Minister, 
controls the bonded labour. 

Sir, the hon'ble Minister was telling that 
h? is giving subsidy to who ever consumes 
wheat in the rice growing areas. Sir, the 
poor people are forced to eat whatever 
they are given cheaper. If the Minister can 
give subsidy to rice then they will 
consume more rice. After all, it should he 
the same standard of subsidy to rice also. 
You are giving a subsidy of Rs. 500 
cvores, on one-third of the quantity of 
wheat on the total foodgrains produced in 
this country and not to two-thirds of the 
quantity of rice produced in the country. 
Why can they not give subsidy two-thirds 
of rice produce^, in the country for 
distribution in the Northern States where 
this wheat is consumed and they may be 
asked to purchase rice at a lower rate ? 
Why can the Minister be not kind enough 
to give subsidy to these wheat-consuming 
people and ask them to eat rice instead of 
wheat ? Here we are forced to eat wheat in 
the South. 

Sir, the Minister says that he will give 
subsidy. Will the Minister consume 
poison if I give cent, per cent, subsidy ? 
The same thing applies to subsidy to the 
South also. That is the position. I would 
request the Government to tell us whether 
they are going to treat the rice-producing 
people on par with the wheat-producing 
people. Will the minister treat rice 
distribution on par with wheat distribution 
? It is important. 

Regarding the price fixation policy I do 
not know whether those in the price 
Fixation Committee are taken straight from 
the mental hospital. What is the cost of 
producing rice price per quintal ? And 
what is the cost of producing wheat per 
quintal ? Wheat is so easily produced. You 
do not need so much of water for it. Even 
rain wateris sometimes enough for it. But 
for rice, for paddy producing you need so 
much of water. You put in so much of 
labour. You have to put so much of 
fertiliser, pesticides and all these things, it 
is double the cost of wheat production, so 
when the production cost of rice is so 
much what is this Price Fixation 
Committee doing ? There should be one or 
two agriculturist Members of Parliament 
attached to this Price Fixation Committee. 
The previous, Indira Goverment, did away 
with its agriculturist, members. 
Fortunately, our Agriculture Minister is an 
agriculturist himself. Why can he not 
appoint one or two Members of Parliament 
who are agriculturists on the Price Fixation 
Committee and do away with those who 
have come straight from the mental 
hospital ? They should have on the Price 
Fixation Committee those who know 
something   about   agriculture. 

I don't blame the Minister. He is an 
agriculturist and he is interested in these 
things. But both the Ministers in the 
Agriculture Ministry now are from wheat-
producing areas. No South Indian is there, 
nobody to look after us. In agriculture it is 
like the bonded labour system and in this 
bonded labour also one section is treated 
as first class agriculturist and the South 
Indians are treated as second class 
agriculturists. Whenever we raise this 
issue they say don' t bring in the question 
of North and South. That is the slogan they 
make. But I ask you, if you don't want us 
to feel like this, why don't you give more 
subsidy for rice also so that we can also 
feel that we are all one in India ? I hope 
the Minister will consider all these things. 

SHRI SURJIT SINGH BARNAL A : 
Sir, the main objection is that I come from 
a wheat-growing area and that is why, 
probably, I have a soft corne r for wheat 
and so this subsidy and all these things. 

SHRI N.P. CHENGALRAYA NAIDU : 
I don't blame you. 



11       Calling Attention re.     [ RAJYA SABHA ]    subsidy on Rice & Wheat    12 

SHRI SURJIT SINGH BARNALA : I 
don't say it is blaming ; it is just an 
expression of thinking. It is not as if we 
have introduced it for the first time. This 
has been the practice for a very long time 
and I think it was a good practice because 
it was introduced at a time when there was 
actual scarcity in the country. We used to 
import a lot of foodgrains. As the hon. 
Member knows very well, rice is not 
available in the open market in the 
international market and, even if it is 
available, it is available at a very high cost, 
more than twice the cost of wheat. So we 
have been importing wheat in large 
quantities—seven million tonnes in one 
year. 

SHRI N.P. CHENGALRAYA NAIDU: 
One correction, please.   We have 
imported rice  also. 

SHRI SURJIT SINGH BARNALA : 
That was a very small quantity at a high 
cost. I say it was imported at twice or 2J 
times the cost of wheat in the international 
market. At that time a subsidy of about 
Rs. 100 per quintal was given on imported 
rice. 

Sir, I was telling that it was introduced 
in those days and now that all those zonal 
restrictions have vanished and now it is a 
free market, almost all the quantities are 
available and we are meeting all the 
demands of all the States. We receive 
demands from the State Governments, that 
so much wheat is needed, and we allocate 
that wheat. We receive demands that so 
much rice is needed from Kerala, West 
Bengal and other States which need rice 
and we allocate the entire quantity of rice. 
There is absolutely no difficulty in that, 
Sir, So we are allocating rice as well as 
wheat to all those areas. How are we 
allocating the rice now ? Who is supplying 
this rice ? My hon. friend probably does 
not know that again rice is being supplied 
by the area from which I come, lam more 
of a rice grower now than a wheat grower. 
I wili give some of the figures for the 
previous years. For example, in 1975-76, 
Punjab had a production of 14,45,000 
tonnes of rice and, out of that, 12 lakh 
tonnes were given to the Central Pool. 
Haryana gave, out of 6,24,000 tonnes, 
4,80,000 tonnes to the Central Pool. So, 
out of their total production, they have 
given about 81 per cent to the Central 
Pool. So, the rice that came to the Central 
Pool was mainly from Western U.P., 
Haryana and Punjab. That was the main 
rice that came to the Central Pool and that 
was the rice supplied to the deficit States. 
What was the procurement from other 
States ? For example, in 1976-77 Andhra 
Pradesh produced about 50 lakh tonnes of 
rice and procured only 4,77,000 tonnes. 
Karnataka   produced    14,80,000   tonnes 

and procured only 66,000 tonnes. Kerala 
produced about 12,41,000 tonnes and 
procured only 20,000 tonnes. Tamil Nadu 
produced 50 lakh tonnes and procured 
only 1,73,000 tonnes. So, all the rice 
needed by the deficit States was procured 
in the Northern States where rice 
production started in a big way. For 
example, I will mention that in the year 
1976-77, the Central Pool contribution, 
leaving aside the State Pool, was 30.31 
lakh tonnes. Out of this Central Pool 
contribution, 15.32 lakh tonnes came from 
Punjab, 6.41 lakh tonne from Haryana and 
6.1 lakh tonnes from U.P. So, out of these 
30 lakh tonnes, 27.74 lakh tonnes came 
from these States. 

So I come from a wheat producing area 
as also a rice producing area. Much rice is 
produced there. {Interruption*) In fact, the 
structure of our country is such that wheat 
can be produced almost anywhere. For 
example, West Bengal has taken to wheat 
production and last year they produced 
one million tonnes of wheat. Similarly, 
Assam is also producing wheat. All these 
States can produce wheat. And wheat is as 
good as rice. There is no harm in taking 
wheat along with rice. We have now 
started taking rice along with wheat. 
Similarly, I would request my hon. friends 
not to have any discrimination with regard 
to wheat and they should also start 
consuming wheat along with rice. 

SHRI N. P. CHENGALRAYA NAIDU: 
There is one suggestion. Why can't you 
give rice for the "food for work" 
programme ? Why are you dumping rice 
on us ? There is now plenty of rice availa-
ble. Last time, you said that enough rice 
was not there. But now enough rice is 
available. How much rice do you want 
from us  ? 

MR. CHAIRMAN : Mr. Naidu, you are 
eating wheat also isn't it ? 

SHRI N.P. CHENGALRAYA NAIDU : 
Yes,  Sir.    I  am  also  producing wheat. 

SHRI SURJIT SINGH BARNALA : 
May I say a word on what my hon. friend 
has said ? He israsking "for rice of the food 
for work" programme. The "food for 
work" programme was started last year. As 
we all know, we have started issuing 
wheat for it. Now the programme has 
caught up with the whole country and 
there is demand for more and more of 
foodgrains. Similar requests as die one 
made by my hon. friend, for giving rice, 
are also coming. So we are seriously 
considering to introduce some   rice 
component along with wheat. 

SHRI N.P. CHENGALRAYA NAIDU: 
We want full rice. 
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SHRI NARASINGHA PRASAD 

NANDA : Mr. Raju raised a very impor-
tant question on subsidy to the rice-
consumers. That question has remained 
unanswered. The point that he raised was 
that the economic price of rice was Rs. 
156-04 P. per quintal and that the issue 
price was Rs. 156-71 P. In other words, 67 
paise is realised from the consumer, which 
means that so far as rice is concerned, the 
consumer has to pay 67 paise in excess of 
the economic price. There is absolutely no 
subsidy to the consumer of rice and he has 
to pay 67 paise. This question has not been 
answered   by   the   Hon.   Minister. 
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[Shri Narasingha Prasad Nanda] 
W.iat is happening in the rice-consum-

ng areas? Oar experience really has oeen 
that in the rural areas particularly, the 
people do not consume wheat. Even in the 
Food for Work' Programme they take 
wheat and get it exchanged for rice. Tn? 
wheat goes tuck to the seller, and in the 
process it goes back to somebody else. So, 
I raise a very basic question. The benefit 
of the subsidy on wheat goes really to the 
middlemen who deal in wheat, it doss not 
actually go to the consumer. That is our 
experience. So, may I know from the Hon. 
Minister whether he will look  into   the  
matter? 

I agree and I can see, Sir, that the only 
rationale behind this policy of subsidising 
wheat to a greater extent—as the Hon. 
Minister has said that almost Rs. a6 crores 
are given for wheat and hardly Rs. 4 
crores for rice—is that probably the 
Government wants that the people should 
gradually consume more and more wheat 
because ia the wheat producing areas more 
wheat is being produced and that should 
be sold in the mirket and that they should 
get accustomed to consumption of wheat. 
Probably, that is the only rationale for 
giving more subsidy to the wheat-
consumers than that to the rice-consumers. 

I wiuld submit that the rice-consuthers 
are also entitled to a subsidy, if not equal 
to what is given to the wheat-consumers, 
at least proportional. | The cosnumers of 
rice should be given equal benefit by way 
of subsidy. 

SHRI SURJIT SINGH BARNALA : 
Sir, about the figures, my hon. friend 
m-ntioned here that in the letter he 
received from the Prime Minister, the 
figure of Rs. 156-71 was mentioned, 
but I am mentioning a figure of Rs. 
156-0}.. There is some mistake in the 
figures supplied to the hon. Member. 
There is some typographical mistake. 
The actual economic cost is Rs. 156-04. 
(Interruption). I am saying tliat you have 
received a letter from the Prime Minister 
in which the figure mentioned was Rs. 
156-71, but there is some typing mistake 
or some   mistake.............  

SH5U V. B. R\TU : No typing mist ike. 
It has bsen clarified. And I have replied 
also to that. 

SHW SURJIT SINGH BARNALA : 
Ae^irling to ths figures that I have 
receivedj the ecoaomic cost is Rs. 156-
04.. But I will again check it up with the 
Department. 

Sir, my hon. friend has now stated that 
mis subsidy goes to the middlemen. I do 
not know how he calculates that it goes to 
the middlemen., The subsidv is only   paid' 
for   the   consumers    benefit. 

The consumer gets wheat from the fair-
price shop. He goes to the shop, the public 
distribution system, and purchases 
whatever he requires. And from the 
requirements of the various State Govern-
ments, we calculate the figures. And, Sir, 
these are not very small figures. As I was 
mentioning, 12 lakh tonnes in West 
Bengal means one lakh tonnes per month. 
That goes to the consumer. The consumer 
takes it. This is not forced on the 
consumer. The consumer takes it from the 
public distribution system according to his 
needs. So, that is all consumed by the 
consumers in those areas and not by the 
middlemen. 

SHRI NARASINGHA PRASAD 
NANDA : The wheat goes back to the 
shop-keeper who eventually gives it back 
to the wholesaler, and the benefit of the 
subsidy goes to the middleman and not to 
the consumer.    That was my point. 

MR. CHAIRMAN : Mr. Bhattacharya. 

SHRI    G.     C.     BHATTACHARYA 
(Uttar Pradesh) : Mr. Chairman, Sir, after 
hearing the Minister, I am both pained and 
amused—pained, because of his lack of 
knowledge about the prevailing 
circumstances, and amused, because I am 
reminded of the situation which pre-valied 
during the French Revolution. When the 
King asked the Prime Minister why the 
crowd was crying outside, he said, "They 
want bread, and bread is not available. He 
then said, crLet them have cakes. Why 
don't they eat cakes?" So, I was reminded 
of this when Mr. Barnala said Why don't 
the people of rice-eating States have both 
rice and wheat together? This is the 
solution with which he has tried to solve 
all the problems. 

Then, Sir, may I remind him that over 
40 per cent of the population of this 
country are below the poverty-line? And 
when I say that 40 per cent of the 
population are below the povertv-line, is 
he aware of what the main subsistance of 
this population is? Have they even seen 
rice and wheat diets? Wheat, he says, is 
going to different States. Why? Sir, have 
you seen wheat which is supplied in the 
public distribution system? It is not even 
worth animal consumption, what to talk of 
human consumption? Good wheat goes to 
the free market. Therefore, people who can 
purchase wheat in subsidised rates are 
compelled to go for rice. And rice is not 
available at reasonable price. And even if 
it is available, it is available only once in a 
month or once in two months or once in 
three months in ration shops. So, who is b-
Msited by this siibsily on w He has tried to 
put a veil and that veil 
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will be pierced if you have to see clearly. 
Mr. Raju, Mr. Nanda and Mr. Bhishma 
Narain Singh have all spoken about the 
miseries of the people. I am inclined to 
agree with Mr. Nanda that this wheat 
subsidy goes to the middlemen. Even the 
persons in the wheat-producing States do 
not get the benefit of this subsidy, what to 
talk of rice producing States consuming 
wheat? Therefore, Sir, through you, I will 
only appeal to the Government to rise to 
the occasion and deal with middlemen 
effectively and give subsidy for rice also 
and not to give a reply merely because 
some reply has to be given. I am pointing 
out where the evil lies and how to grapple 
with the problem and find out a solution. 

SHRI SURJIT SINGH BARNALA: It is 
very easy to say things that wheat is not 
available, rice is not available. I have not 
received these complaints from any of the 
States, that they are short of wheat or they 
are short of rice; whenever I received a 
demand, it was fully met and no cut has 
been imposed in any manner and from 
whichever quarter, from whichever area 
the demand comes for rice or wheat, it is 
supplied. We have enough wheat and rice 
for Supply. That is why we started this 
Food for Work Programme. The 
Government felt that there is need for 
supplying it to some people who do not 
have wheat, who cannot pay. We are 
supplying that food from the Central 
Government. It goes to the State Gov-
ernments to be utilised for development 
work, etc. It goes to the poorer sections of   
the    population. 

: SHRI G. LAKSHMANAN 
(Tamil Nadu) : It is not as though wheat 
growers and wehat consumers are better 
treated as compared to rice growers and 
rice Consumers. I make it very clear. But I 
want to know whether the Government is 
aware that to produce rice nowadays One 
needs to incur three or four times the 
expenditure that was incurred four or five 
years ago. Even the manure price, Other 
labour charges, everything comes to R to 
4 times. But the price fixed by the 
Government is only half of what it was 
previously available. The point is you 
must go into the fundamentals, the 
rudiments, of this system. You know in 
the South we think always in a national 
way; so we brought in land ceiling in 
South India. But in the North the wheat 
growers are rich' landlords. They can 
bring pressure on any political party that 
come into power. That is why the price of 
wheat is increased. And therefore, they are 
able to get it. It does not go to the 
consumo" also. Ths Landlords Wio 
produce wheat in the Northern part of 
India bring pressure  on  the  bowers 

that be. You also know that very recently 
after the Janata Government came into 
power, they increased the price of wheat 
because an assurance was given by the 
then Agriculture Minister Mr. Badal that 
he would see that the price of wheat was 
increased. That was said in his Punjab 
election manifesto or in his Haryana 
election manifesto. Therefore rich 
landlords who are the growers 0f wheat 
can bring pressure which the p0or "ce 
growers from the South cannot do The 
poor rice growers who are very sensitive, 
have brought land ceiling that nobody can 
have 15 standard acres of land. Therefore, 
I sav there cannot be any discrimination. 
If I go to the Supreme Court definitelv 
tomorrow any increase in the price of 
wheat will be Cut down. Is the Minister, 
who is also a rice-eater, aware hat the 
price of manure has increased? What is 
the price ? The manure which you were 
getting for Rs. 100, now costs Rs. 300. 
You go to any village; you can see the 
conditions of a villager, a cultivator, a 
peasant. It is the same as it was during the 
British rule. He has no shirt. When I say 
this I am not envying the wheat growers. 
But they have at least got a shirt; they 
have got a turban. But , Sir, if you go to a 
village in your esteemed State or "in my 
State or in Andhra, the people there do 
not have even a thread. Even the ladies do 
not have anything; they have got only one 
saree even today. When they have to 
wash and dry their saree they tie one end 
to a tree and with the other end cover their 
body. Till today, even after 30 years of i 
ndependence, we see them in this 
condition. The ladies are in that position 
even today.     Why ? 

AN HON. MEMBER : Because of 
poverty. 

SHRI G. LAKSHMANAN : How was 
poverty brought about? Therefore, I say 
that we are living in this condition even 
today. I am not comparing the wheat price 
with the rice price and all that. Actually, 
people do not want to cultivate their lands 
and they want to go in for something else 
because the benefits they get from this are 
-very insufficient. Therefore, these things 
must be. taken in that way. How long are 
going to allow this uncivilized or, shall I 
say what my leader, the late Anna said, 
the civilized savagery that is in existence 
today in this country? This is the position 
in spite of the thirty years of 
independence and I do not blame the 
Congress people. I am happy that Mr. V. 
B. Raju was raising this issue. It is very 
good of him. Mr. Raju, you have raised it. 
But what did you do in your thirty years' 
regime to improve the conditions   of    
the masses? 
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SHRI V. B.RAJU : We .have} produced 
the DMK in Madras. 

SHRI G. LAKSHMANAN : There-fore, 
Sir, 1 say that this is not a political issue. 
Even Mr. Raju has raised it now. If he had 
raised it when he was in the same place, 
when his party was in power, I would 
have been happy. Anyway, I am very 
happy that he has raised it now. 

SHRI V. B. RAJU : I had raised you 
were not here then. 

SHRI G. LAKSHMANAN : Therefore, 
Sir, let us not take things in that way. The 
fact is that the wheat growers are big 
landlords and they can bring political 
pressure to bear on the powers that be. But 
the rice growers are poor peasants and they 
are not able to do that and that should not 
be the criterion. 

SHRI V.B. RAJU : Mr. Lakshmanan 
this is about the consumers. 

SHRI G. LAKSHMANAN : Yes. After 
all, they are there. Whether it is producer 
or consumer, it is the same thing and we 
are giving the same names. But our 
intention is not to make any distinction 
between wheat and rice. You don't 
decrease the price of wheat. But please 
raise the price of rice to that level and, if 
you don't do that, definitely there would be 
a feeling of North versus South and we 
cannot avoid that. At least, Sir, to avoid' 
that they must see that wheat and rice are 
given the same treatment though the rulers 
may be wheat eaters and the ruled may be 
rice caters. 

SHRI SURJIT   SINGH   BARNALA : 
Sir, the honourable Member was making 
inconsistent statements, saying on the one 
hand that if he goes to the Supreme Court, it 
will strike down the wheat prices and the 
wheat prices will come down and, on the 
other hand, saying that he is presenting the 
problem of the peasants. But, Sir, from the 
way he was mentioning the prices of wheat, 
etc., I think he is not a good farmer and he 
does not present the problem of the farmers 
properly. In any case, 1 would like to give 
some facts from which the honourable 
Members will know what the rise in the 
price of wheat is and the rise in the price of 
rice is in the previous years, because my 
friend has mentioned several things and he 
has said that the wheat producers are the big 
barons and they can put pressure on any 
government that comes. I do not know from 
where he has   got his 

calculations or his figures or such know-
ledge that they are big landlords and all 
that. There are no landlords after the 
ceilings have been imposed, particularly in 
Punjab. 1 have seen it and I know the 
facts. 17^ acres of land is the maximum 
given to the agriculturists and with in that 
they have to lead a good life and I do not 
know why he was saying about keeping 
turbans and keeping their heads high. They 
have to put in hard work. For keeping 
turbans on their heads, they have to work 
hard, and they have to keep their turbans 
clean and they have to keep their heads 
straight. They work hard and earn a good 
deal of money and they provide for the 
needy areas of the country also and there 
is nothing wrong about it. Now, I would 
like to respectfully submit what the rice 
prices were during the past few years. 

In 19,70-71, the price of paddy 
prevailing in the country was Rs. 45 to 
Rs. 56 which means an average of Rs. 50-
50 which was the average in  1970-71. 

1 a NOON 

SHRFTG. LAKSHMANAN : What is 
the price of manure ? 

SHRI SURJIT SINGH BARNAIA : 1 
am not talking of manure new. I do not 
know why he is not hearing what  I 
am saying.    I  am furnishing some facts. 
He can  make his calculations later on. 

AN HON. MEMBER :fc Everything 
you must give. 

SHRI SURJIT SINGH BARNALA : In 
1970-71, the average price was Rs. 50 50, 
in 1977-78, it came to Rs. 77-00. It was 
raised... .(Interruptions) Then It was Rs.   
110  in.... (Interruptions) 

SHRI LAKSHMANA MAHAPATRO 
(Orissa)    :   It   is about paddy. 

SHRI SURJIT SINGH BARNALA : 
Yes, paddy. So the percentage of increase 
in the case of paddy comes to 52 4, and in 
the case of wheat it is 44 7. So that is the 
percentage of rise for the last 8 years 
regarding paddy, regarding paddy and 
wheat. These are the comparative figures. 
I do not know why my hon. friend was 
saying that there has been a lot of rise in 
wheat prices. The paddy prices have been 
raised more than the wheat prices, 
comparatively. This is the answer to his 
question. 
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MR.CHAIRMAN:    Mr.   Mahapatro. 
A small clarification. 

SHRI LAKSHMANA MAHAPATRO : 
A very small clarification. Only one 
question will do. Sir, the hon. Minister has 
made a calculated move to miss the mark, 
because we are concerned with subsidy that 
is being given to the rice eaters, consumers. 
And, Sir, he has given so many facts. He is 
not telling why he is not able to fmake the 
issue price of rice at Rs. 125 as he has 
made in the case of wheat. That is my 
question. Why is he making a discri-
mination ? The wheat eater and the rice 
eater should not be said to be different men. 
If he is an Indian whether it is the wheat 
eater or the rice eater, he should get the 
issue price equally. There should not be a 
difference. The other thing that he says is 
that he is able to keep this at Rs. 156-04. 
What is it that he has taken into 
consideration for saying that ? What is the 
reason ? There is absolutely no reason. Sir, 
you know, the income of rice eaters is 
much lower than the income of wheat 
eaters, who are getting wheat at Rs. 125. 
He said that when they give subsidy, they 
take into account only the economic price 
that is worked put and the issue price. He 
does not take into account the economic 
condition of consumers. That is the most 
important point. Sir, does he know that in 
the meantime, since 1971 when the last 
census was taken up and now, in the State 
of Orissa which is essentially a rice 
producing and rice eating State, the 
percentage of people below the poverty line 
has risen to 85 from 71. In the year, it was 
71 per cent. Now, in 1977-78 it is 85 
percent. Is tt not high ? What is he giving 
by way of subsidy to the rice eaters there ? 
That is the real question. Sir, if the issue 
price had been fixed for rice at Rs. 125 as 
in the case of wheat, the off-take would 
have been much more. The off-take is not 
much because the prices are high. 
Therefore, you are making a discrimina-
tion. Please consider this. Please reduce it. 
Please don't make the rice eater as wheat 
eater by compulsion. Don't have 
compulsory sterlisations in the field of 
wheat eating. 

SHRI SURJIT SINGH BARNALA : 
Sir, I have replied earlier to most of the 
questions raised by my hon. friend. The 
economic cost of rice comes to about ^.s. 
156-04 and the open market price of rice is 
much higher than this. In the case of 
wheat, the economic cost comes to Rs. 
148-39 and the open market prices are 
below that. So, we had to bring down the 
price of wheat to that level where the open 
market price prevails or slightly lower 
than that so that the off-take can be 
possible.    Sir,    another thing that is 

important is regarding procurement. If 
there is a lot of difference between the two 
prices, as my hon. friend has suggested, 
we will not be able to procure aU the rice 
that is needed in the country, because 
already, as I have mentioned, the rice 
procurement is slightly below the level of 
wheat procurement in the country because 
the availability of wheat is more than that 
of rice.    (Interruptions.) 

MESSAGE FROM THE LOK SABHA 

The   Tobacco   Board    <Amendment Bill, 
1978 

SECRETARY-GENERAL : Sir, I have 
to report to the House the following 
message received from the Lok Sabha 
signed by the Secretary of the Lok Sabha : 

'' In accordance with the provisions 
of Rule 101 of the Rules of Procedure 
and Conduct of Business in Lok Sabha, 
I am directed to inform you that the 
following amendment made by Rajya 
Sabha in the Tobacco Board (Amend-
ment) Bill, 1978, at its sitting held on 
the 31st July, 1978, was taken into con-
sideration and agreed to by Lok Sabha 
at its sitting held on Thursday, t 24th  
August,   1978   :— 

Clause 2 

''That at page 1, lines ic-n, the 
words ' or at such other place as the 
Central Government may, by noti-
fication in the Official Gazette, 
specify' be deleted." 

REFERENCE TO THE REPORTED 
U.S.A. MILITARY AID   TO   PAKIS-
TAN IN THE GUISE OF ECONOMIC 

AID 

 


